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PRESIDENT'S SECRETARIAT
New Delhi, the 26th January 1965

NIL 15-Pres./65.—The President is pleased to approve (he
jwurd of the "VISHISHT SEVA MEDAL'7'TJISTJNGUISH-
ED SERVICE MEDAL", Class 1, to the undermentioned
personnel for distinguished service of the most exceptional
order :—

Major General KARTAR NATH DUBEY (IC-6O3O),
Lnfiinecrs.
Brigadier SHAVAK. NASWARANJI ANTIA (IC-2130).
Signals.

Brigadier SYED BAQUAR RAZA (IC-806). Artillery.
Brigadier BADRI NATH UPADHYAY (IC-2958),
9 Oorkha Rifles.

No, 16-/)rrt./65,—-The Preiident is pleased to approve the
award of the "VfSHJSHT SEVA MEDAUVDISTINGUISH-
bl> ESRV1CE MEDAL". Clasf 11, to the undermentioned
personnel for distinguished service of an exceptional under :—

Brigadiei BIKRAM PRAKASH WADHERA (TC-434),
Enijinccrs.
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Brigadier TRICH1NOPOLY VEDIVEL JEGANATHAN
(IC-556) Engineers.
Brigadier KR1SHAN CHAND SON[ (IC-2053),
Engineers.
Colonel SYDNEY ALEXANDER PINTO (1C-1038),
Engineers.
Wing Commander HARDYAL SINGH DH1I.L0N
(3237), G.D.(P).
Squadron Leader KARAM SINGH (5132), Technical
Engineering.

No M'Pres./65.—The President is pleased to approve the
award of the "VISHiSHT SEVA MEDAL"/"DISTINGUISH-
ED SERVICE MEDAL", Cla^s 111. to the undermentioned
personnel for distinguished service of a high order :—

Lieutenant Colonel TARLOCHAN SINGH (fC-973),
Engineers.
Wing Commandei KHARBANDA JAI CHANDRA
(3445), Technical Engineering.
Major MUNUSWAMY GOVrNDA REDDY (IC-6350),
Engineers {Posthumous).
Major KRISHAN NANDLAL BAKSHI (10-9851),
Engineers.
Major/RAM PAL SINGH (IC-2817), 1DSM, 7 Guards.
Lieutenant Commander RANJ1T KUMAR CHALIDHUR1.
Flight Lieutenant JAGMOHAN SINGH VIRK, (4437),
G.D.(P).
Might Lieutenant 1APISHWAR DU1T VASISHT
(4jOO), G.D.(P).
JC-J7509 Jemadar LACHMAN SINGH, Engineers.
1J598 MWO HARBHAJAN SINGH RATTAN,
Signaller (Air).
11346 MWO WINJrRED SAMUEL, Fitter-J.
16943 WO KRISHNA VTITAL RAO (Posthumous),

No lK-Prcs./b5,-~ The President is pJeased to approve the
awdrtl oi the "SENA MEDAL'VARMY MEDAL" to the
undermentioned personnel tor acts of exceptional devotion to
duly or courage :—

1. Major JAI SINGH (1C-8088),
1 he Assam Rifles.

In April 1964, Major Jai Singh was given the tusk of
locating and raiding the hideout of a hostile leader. With
M men, Major Jai aingh moved through very difficult terrain
m mclement weather and located the hideout which wai
defended by about 200 hostiles. He boldly attacked the hidc-
um with his small force and captured the lower half of it but
was pinned down by intensive hostile fire from higher ground.
I he engagement continued during the night oi the 13/14th
April, .and as his stock of ammunition was running low.
Major Jai Singh led his men m a chaige through the bullet-
swept area and captured the rest ot the hideout with some
arms and ammunition.

In this action. Major Jai Singh displayed courage and
leadership of a high order.

2. Major BALAKRISHNA RAMCHANDRA DOSS
(IC-4553),
5/8 Gorkha Rifles.

Major Doss, commanding a Company, was given the task,
oi deslroying a vciy big hostile camp in an area difficult of
access. On the night of 5/6th November 1963, when his
Company was going through thick jungle, the leading platoon
was suddenly fared upon by a hostile sentry. Realising that
Ihe hostile camp must be near at hand, Major Doss led his
platoon forw«ird rapidly in the wake of the retreating sentry.
After about 200 yards, the platoon came under heavy fire
from a wed sited and concealed camp. Major Doss unhesi-
tatingly charged the position with his leading platoon, killing
five hostile and capturing twelve along with a large quantity
of ammunition, explosives and equipment.

In this bold and daring action. Major Doss displayed
courage, determination and leadership oi a high order.

3. Major SHAMSHER SINGH (IC-6712),
The Dogra Regiment.

During February-March 1964, Major Shamsher Singh was
in command of a mixed force, comprising one Company of a
Dogra Battalion and one Company of Rajasthao Armed
Constabulary, in an area near the Indo-Pakistan international
horder in Jammu and Kashmir, In order to prevent Pakistani
intruders from forcibly encroaching into the area, Major
Singh's force firmly established itself in very close proximity
in extensive defensive positions which were under constant and
close observation by the intruders.

On 5th March 1964, the intruders launched an unprovoked
attack and subjected Maior Singh's force to devastating fire,,
using not only grenades, rifles. Light Machine Guns, Medium
Machine Guns, and mortars, but also 25 pounder guns. They
also fired incendiary shells and tracers setting ablaze the
undergrowth around our positions. Before the fire could
however engulf our bunkers and - ammunition1 dugouts, Major
Singh, with great presence of mind and while under fire, cut
j trench across the line of the approaching flames and there-
by averted a major catastrophe. This engagement continued

intermittently till the 11th March 1964. During the period,
with very little respite, Major Singh moved from trench to
tiench under heavy fire and instilled great confidence into the
men under his command, who, inspired by his brave leader-
ship prevented the intruders from strengthenipg their hold in
the area.

In this action. Major Shamsher Singh displayed courage,
leadership and devotion to duty of a high order in the best
traditions of the Indian Army.

4. Captain AMBARADUR GURUNG (SI-696),
3/8 Gorkha Rifles.

Pakistani forces established a strong platoon locality at a
spot within two hundred yards of the cease lire line in Jammu
jnd Kashmir. This locality dominated a number of our posts
and was a source of harassment to our patrols in that area,
On 22nd September 1964, Captain Gurung was detailed with
his Company to deal with the threatening situation. Despite
the difficulties of the terrain, he chalked out a simple bui
very effective plan, achieving complete surprise, and &ilenced
the hostile fire.

In this action. Captain Ambahadur Gurung displayed
courage and leadership of a high order.

5. Captain KANWAR AJMER SINGH (1C-13195). ,
3 Jammu and Kashmir Rifles.

CipLuin Kanwar Ajmer Singh was commander of a patro
in Jammu and Kashmir which was fired on by an ambus!
party of Pakistani intruders on the night of 21st/22m
September 1964. A fierce hand to hand fight ensued dunu;
which Captain Ajmer Singh continued directing and encourag
ing his men to fight gallantly and to destroy the enemy. II
took quick and timely action in sending a party to siience thi
hostile stop. Encouraged by his fighting spirit and inspirit^
leadership his men broke up the ambush successfully.

In this action, Captain Kanwar Ajmer Singh displays
courage and leadership of a high, order.

6. Second Lieutenant PARSHOTAM KUMAR PRASHE
(1C-15074).
The Corps of Engineers (Posthumous)

2/Lt. Prasher was engaged in the construction of a difflcul
and dangerous portion of the Gangtok-Natula road projeci
Disregarding the hazards, he continued with his work in snow
rain and fog at high altitudes and always undertook th'
execution of the more dangerous tasks himself.

On 11th February 1964, three dangerously poked rock
were to be blasted for the cutting of road formation. 2/w
Prasher undertook the risk of blasting these rocks himseli
He blasted the first two rocks successfully, but after blastin
the thiid when he personally went forward to check the safet
ot the demolitions, the unstable rocks gave way suddenly an-
he was buried in the landslide and died on the spot.

2/U. Parshotam Kumar Prasher. a recently commissions
•officei, showed courage, leadership and exemplary devotion t
duly of the highest order.

7. JC-2195 Subedar Major ROSHAN,
9th Bn., The Dogra Regiment.

On 18th January 1964, at 1230 hours, a kerosene fir
broke out owing to a defective oil heater in the quarter c
Jemadar Madan Lai in Deir-el-balah (UAR). The room w.-
made ot wood and Jemadar Madan Lai was trapped insidi
the blazing heater blocking the only exit. The first officer t
reach the scene was Subedar Major Roshan who rushed int
the room, picked up the blazing heater, threw it otuside an
.carried Jemadar Madan Lai to safety, but was himself badl
burnt on the face, hands and legs, and fell unconscious. II
promtp action, however, saved the life of Jemadar Mada
Lai and valuable property of the United Nations Emergenc
force.

Subedar Major Roshan displayed exemplary courage, initii
live and presence of mind.

8. 91006 Subedar HARKA BAHADUR L1MBU,
The Assam Rifles.

On the night of 13/14th April 1964, on orders from, tl
column commander, Subedar Harka Bahadur Limbu, wr
WJS commanding a platoon of Assam Rifles, attacked ai
captured one half of a hostile hideout. The other half w.
located on high ground, from which the hostiles directed LM
and mortar fire on the platoon. The night was dark and
was drizzling. The stock of ammunition was running lo
-ami the situation was very tense. Subedar Limbu with h
men rushed across the bullet-swept area, charged the hideo
and captured the remaining half. The hostiles ran leavfi
behind six Wiled, and some arms and ammunition.

In this action, Subedar Harka Bahadur Limbu displayi
coinage and leadership of a high order.

o. JC-6194 Subedar KARTAR SINGH,
The Dogra Regiment.

Subedar Kartar Singh was commanding a platoon
Dogras which, along with two other sections, was deploy^
in support of R.A.C. police posts near the Tndo-Pakisti
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international border in Jammu and Kashmir. In order
effectively to engage Pakistani intruders, and to avoid detec-
tion of his position, Subedar Singh prepared several alterna-
tive positions, and interlinked them with deep communication
trenches.

From 5th to 11th March 1964, the intruders kept up
heavy fire on Subedar Kartur Singh's positions. Suhedar
Kartar Singh moved from position to position encouraging
his men. Inspired by his example, his men brought down
uccurate fire on the intruders and silenced a number of their
MMG and mortar positions.

Throughout the action, Subedar Kartar Singh displayed
'courage, devotion to duty and leadership in the best traditions
of the Indian Army.

10. 9080042 Jemadar UJAGAR SINCJH,
13 Jammu and Kashmir Militia.

Jemadar Ujagar Sinph was Platoon Commander in charge
of a post in Gurais Valley in Jammu and Kashmir. Pakistani
intruders attacked the post on 22nd September 1964 and

.brought continuous and heavy mortar and Medium Machine
Gun fire to bear on the post. Jemadar Singh inspired his men
to fieht back and by his courage enabled the platoon to
repulse the attack with heavy losses to the intruders,

Jn this operation, Jemadar Uiagar Singh displayod courage
and leadership of a high order.

11. 3131526 Battalion Havildar Major HAR NAND,
7th Bn. The Jat Regiment.

On 18th May 1964, Battalion Havildar Major Har Nand
was second-in-command of platoon which had been ordered
(o clear a Pakistani position, 2,000 yards on the Indian side
of the Cease Fire line in Jammu and Kashmir, This position
was at a height of over 10,000 feet and its approach was
bver extremely nigged and hazardous terrain. Battalion
Havildar Major Har Nand voluntarily took command of the
leading section and at 0530 hours crawled to within fifty yards
of the foremost bunker, taking position behind fallen log.
A Pakistan intruder suddenly came out from the bunker and
fired wildly at him. Battalion Havildar Major Har Nand
returned the fire fatally wounding him. He then rushed
forward, covered the door of the bunker, and ordered his
section to move to the left He shot dead another Pakistani

4nfruder who emerged from the hunker and was taking aim
with hk rifle. Yet another intruder ran out of the bunker
and fled when he shot at him.

Inspired by his leadership, his men attacked the hunker
throwing in grenades and killed an intruder who was firing
from inside. Battalion Havildar Maior Har Nand covered the
exit and prevented reinforcements from reaching this bunker
from the two other bunkers of the post. Having killed three
intruders and wounded two, he then pushed his section forward
but found that the intruders had abandoned the position.

In this action, Battalion Havildar Maior Har Nand dis-
played courage, determination and leadership in the best
traditions of the Army.

12 5729733 Havildar TNDARSING THAPA,
The Gorkha Rifles.

On 5th November 1963, a Company of Gorkha Rifles was
ordered to locate and destroy a camp sheltering 100 hostiles.
Havildar Indarsing Thapa, commanding the leading platoon,
moved his platoon swiftly so that a greater part of the march
was covered in the hours of darkness. Havildar Thapa
quickly searched the area and located the hostile camp about
200 yards ahead situated in a position that dominated the
anproach. Ordering a section to the right of the camp,
Havildar Thapa himself with two other sections moved to a

_±idge ron the left. The hostiles who were taken by surprise
took positions and opened fire. One of Havildar Thapa's
sections crawled forward and returned the fire, killing three
hostiles and wounding two. Their quick and accurate fire
unnerved the hostiles who abandoned their equipment and
personal effects, and fled into the jungle. Havildar Thapa's
platoon apprehended six hostiles and captured arms, ammuni-
tion and documents.

Tn this action, Havildar Indarsing Thapa displayed courage,
and determination of a high, order.

13. 1502534 Havildar GANPAT SHINDE,
The Corps of Engineers.

Havildar Ganpat Shinde was sub-Sector Commander
engaged in the construction of a part of the road from
Towang to Bomdila. On 12th October 1961, while working
with some local labourers in a rocky area, he noticed some
rocks breaking away from the rock face and apprehending a
landslide ordered the labourers to run. One of them how-
o'ver slipped and fell with a few small rocks coming down on
top of him. Havildar Shinde promptly rushed to his rescue,
extricated him and carried him to safety only a moment
before a major landslide occurred.

Tn this action, Havildar Ganpat Shinde displayed courage
and devotion to duty of a high order,

14. 13713188 Havildar DAL BAHADUR,
3 Jammu and Kashmir Rifles.

In September 1964, one of our patrols in Jammu and
Kashmir was ambushed by Pakistani intruders and fired upon
from three directions. To extricate the patrol it was essential
to neutralize at least one of these positions. Havildar Dal
B.ihudur with four others was ordered to engage one of them
to cover the patrol's withdrawal. With his men, he assaulted
the position and killed a number of intruders using grenades
and kukris. When, his Bren gunner was wounded, he himself
look the Bren Gun and continued to fire on the position. He
thus neutralised the position and made it possible for the
patrol to extricate itself.

In this operation, Havildar Dal Bahadur displayed devotion
to duty and courage of a high order.

15. 5734738 Lance Havildar KULPRASHAD GURUNG,
3/8 Gorkha Rifles.

On 22nd September 1964, a Pakistani bunker was threaten-
ing one of our positions in Jammu & Kashmir. This bunker,
which had n Light Machine Gun in it, was located on dominat-
ing ground, and any attempt to approach it was fraught with
grave risk. L/Havildar Kulprashad Gurung, crept forward,
hurled a grenade, and then ran into the hostile bunker and
dragged out the Light Machine Gun by the barrel. He-
killed a Pakistani who tried to stop him with a Kukri.

In this action, L/H,avildar Kulprashad Gurung displayed
commendable courage and devotion to duty in the best tradi-
tions of the Army.

16. 2435605 Naik BACHTTTAR SINGH.
The Punjab Regiment (Posthumous).

Naik Bachittar Singh was working with a medical platoon
of the Punjab Regiment in NHFA, when on 25th September
1962. the Chinese started intensivfc shelling on one of our
positions. An NCO received serious injuries and though the
hail of bullets mfuic any forward movement almost impossible,
Naik Bachittar Singh crawled out into the; open, dressed the
NCO's wounds and with cool courage and determination lifted
him back to safety. He was last seen on 21st October 1962
attending to a casualty near Nathungla during the withdrawal
of one of our posts.

Throughout these engagements Naik Bachittar Singh dis-
played gallantry and devotion to duty in the best traditions of
the India Army.

17. 1506750 Lance Naik TQBAL SINGH,
The Corps of Engineers (Posthumous'),

Lance Naik Iqbal Singh was in charge of a blastfug partv
on road construction work in NEFA. HJs seclor passed
through thick jungle and was infested with leeches. In addi-
tion, there was shortage of accommodation, clothint and at
times even food.

On 4th May 196J. rain caused a ^ig landslide in his sector
holding up a convoy of supplies. The labourers feared that
more landslides might take place and were reluctant to work
Since it was essential to clear road. Naik Tqbal Singh led the
labourers personally and cleared most of the landslide, As
he prepared a charge to clear the last bit, and went forward
alone to ignite it. a huge rock came hurtling down and swept
him into the vallev. He was taken to the nearest hospital
but succumbed to his injuries.

In this action, L/Nk Iqbal Singh displayed exemplary
f-ourage and devotion to duty in the best traditions of the
Indian Army.

1R. 2544334 Lance Naik PONNTJ PILLAT NADAR.
The Madras Regiment.

L/Naik Nadar was leading section commander of a platoon
f-ntrusted with the task of locating and destroying a notorious
hostile camp on the Nagaland/Manipur border. After
marching for two days in heavv rain through dense junpie
over difficult ground, the section reached the hostile crnnn
and was greeted with flrr :it coint blank rantre, L/Naik
Nadar_ rushed forward with a bren gun and charced the hide-
out, killing three hostiles and capturing some arms, ammuni-
tion ind valuable documents.

L/Naik Ponnu Pillai Nadar displayed cool courage initia-
tive and devotion of a high order.

19. 47395 Rifleman HARKA BAHADUR RAT.
The Assam Rifles.

A platoon patrol of Assam Rifles was sent to a village on
the Manipur-Naealand border to intercept some hostile.
After a"long and strenuous march in pitch darkness, when Ihr
natrol approached a hut. a hostile sentry opened fire at point
blank range. Rifleman Hartn Bahadur Ra! attacked the
sentry, snatched his Ioid<-rt rifle nnd killed another hostile who
was taking aim it a member of his section TT's Sertion
killed four hostiles and captured some arms and ammunition
fnd valuable documents.

Rifleman Hflrka Bahadur Rai displayed courage and devo-
tion to duty of a high order,
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20. 5740093 Rifleman TOPBAHADUR RANA.
The Gorkha Rifles,

On 5th November, 1963. a Company of Gorkha Rifles was
ordered to locate and destroy a camp sheltering 100 hostiles
When the Company approached the camp area after a night
lone m.iah, there was an exchange of file. Leading scout
Rifleman Topbahadui Rana, his Section Commindei and
anoihci rifleman chased a group of hostiles for about half A
mile, when suddenly they were fired upon from hifih ground
across a nullah. Under cover of this fire, five bostilcs v,ere
attempting to climb up the side of the nulhh. Rifleman Rana
dashed forward through intensive fire and charged and lulled
two of these hostiles with his kukri. This daring action
unnerved the hostiles who were giving covering fire and ihev
fled. Rifleman Rana's brave action saved the lives of his
Section Commander and the second Rifleman.

In this action. Rifleman Topbahadur Rana displayed
courage and determination of a high order.

21 9091390 Scpov AMIR HAMZA SHAH,

13 J&K Militia (Postliumom)

Sepoy Amir Hamza Shah wis bren gunner of his Section
at a post in Gurais Valley in Tammu & Kashmir. On 22nd
September. 1964. during a heavy attack by Pakistani intruders.
Sepoy Shah continued firing his bren gun and when it develop-
ed trouble and stopped firing, with great presence of mind
soon got it going again. He was hit by ahostile bullet, but
continued to fire till he was hit again and killed. His gallant
action saved his post despite the heavy hostile fire.

Sepoy Amir Hamba Shah displayed great courage determina-
tion and devotion to duty.

No \9-Fres /65,—The President is pleased to approve the
award of the "NAO SENA MEDAL'VNAVY MEDAL" to
the undermetioncd personnel for exceptional devotion to duty
and courage :—

1. Commander CREIGHTON MAT COLM RPILLY.

Tn April, 1%4. the Navy was assigned the task of taking a
small motor vessel from Bombay and delivering it at Port
Blair The vessel was designed for inland watei transport and
was unsuitable for the sea even in calm weather. The
navigation aids were outmoded: and the vessel was not equip-
ped even with the basic facilities for a lone sea voyage To
sail her from Bombav to the Andamans in April and May
during the advance of the monsoon was therefore hazardous

Commander Reilly volunteered for the task, and sailed
from Bombay with a crew of 3 officers and 25 men. Through-
out the voyage, the crew were engaged in a grim struggle
against bad weather, rough sea and mechanical breakdowns
The tinv vessel was often in danger of capsizing, and was
once forced to Teturn to harbour for repairs. At one lime
conditions were so bad that it was proposed to transfer the
crew to a bitrger ship and to tow the vessel unmanned
Commander Reilly declined the offer, tiroceeded with the
vessel, and ultimately brought her safely to her destination

Commander Reilly displayed commendable courage and
devotion to duty in the best traditions of the Indian Navy

2 Lieutenant RAJENDRA STNGH GREWAL,
INS Vikrant.

Lieutenant Grewal was pilot of an Alize aircraft which took
off from TNS Vikrant at 1930 hours on 24th February 1964.
when the carrier was about fiO miles southwest of Cplombo
Immediately after take off, the electrical system of Ihc air-
craft failed with the result that there was no cockpit lighting
or horizon indication. Lieutenant Grewal was unable to
read any instrument, or to contact the carrier or any air
station With skilful airmanshm he navittated the aircraft
and arrived over an airfield in Ceylon, making a safe landing
without =inv Indication from the ground and without any
landing lights. Since he suspected the nresence of another
aircraft on the runway, he used heavy braking which caused
all the 4 tyres to burst Despite this he kept the aircraft under
control and brought it to a safe halt. But for Lieutcmnl
Grewai's courage and skill, the aircraft might have been lost
with all its crew.

Lieutenant Raiendra Singh Grewal disr>favcd coolness and
courage in keeping with the highest traditions of the Indian
Navy.

3. Sub-Lieutenant fSD)(TASl NARAYANAN SREE-
DHARAN NATR

Tn December 1963. on an urgent requpst from the Hirakud
Dam authorities, a Diving Team under the command of Sub-
Lieutenant Nair was sent to ChippHma Power House Tt
was required to seal the draft tube gates, to dewater the
turbine well, and to renlace- a defective turbine unit. The
task WHS made more difficult owing to a strong current and
whirlpool action of the water. Under normal circumstances
it would have been undertaken only after shutting down the
Power House completely. Despite the extremely hazardous
and difficult conditions. Sub-Lieutenant Nair took a bold
decision to carry out the diving operations with the help of
a guideline streamed from the gate end. Under his supervi-
sion the turbine well was dewatercd and the defective turbine
unit replaced.

Jn January 1964, the Tungabhadra Dam authorities asked
for assistance of divers in connection with the gommi'isionins
of an additional turbine, unit at the Power House. Sub-
Lieutenant Narayanan Sreedharan Nair earned put extensive
diving operations for opening the penstock and draft tube
gates, and inspecting the underwater guide rails of the
penstock gate down to a depth of 95 feet, and completed the
task in good time

On another occasion, he conducted underwater cutting and
welding operations for the removal of the dummy gate of
the irrigation canal, and rectifying defects in the penstock gate
rails at Tungabhadra Dam. He took a calculated risk in
carrying out the diving in a gas mask, and removing the gate
under unfavourable weather conditions.

Throughouit, Sub-Lieutenant Narayanan Sreedharan Nair
displayed courage, leadership, and devotion to duty which are
in the best traditions of the Indian Navy.

4 Chief Petty Officer (GT) RAM NATH,
(O. No 399OR).

On 3rd March, 1964, the No. 1 Combat Platoon of the
Naval Garrison was deployed for reconnaissance of some of
the smaller islands of the Andaman and Nicobar croup. At
1930 hrs the Headquarters of the Platoon received S O S
signals from one of its sections. Chief Petty Officer Ram
Nath was asked to requisition a local boat and rush to the
scene. On arrival be found that a group of sailors had been
marooned in a marshy area in waist deep water and were
unable to extricate themselves. It was pitch dark, the tide
was rising fast and the marooned men were in imminent
danger of being drowned Cpo Ram Nath took out the small
boit and rescued eight of the marooned men. In the process
the boat capsized twice, but on each occasion he set the boat
right, baled out the water and resumed the rescue operation
As the boat was very small and could take only two persons,
he had (he rest hanging to its side and with great skill succeed-
ed in pulling the boat to safety Meanwhile the main rescue
party arrived and the remaining personnel were also brought
back to safety.

Chief Petty Officer Ram Nath displayed counge and devo-
tion to duty which are in the best traditions of the Indian
Navy.

5. Leading Seaman HARTSH SINGH BTSHT,

(O. No. 46991).

In December, 1963. on an urgent request from the Hirakud
Dam authorities, a diving team was sent to ChippHma power
house. Tt was required to seal the draft tube gates, to dewater
the turbine well and to replace a defective turbine unit The
work was initially started by the dam authorities, but they
could not dewater the turbine well because the gates were
positioned about 30 feet inside a tunnel, and there was a
strong current and whirlpool action of the water. In normal
circumstances, this job would haVe been undertaken only after
shutting down the Dower house completely. Leading Seaman
Bisht volunteered for the task and reached and scaled the
gates bv crawling with the help of a guide rope

Again as a member of a team sent to Tungabhadra dam,
he carried out diving for underwater tnsoecttion of guide rails
and opening of penstock and draft tube gates at a depth of
95 feet. He was also sent to Koyna dam for underwater
inspection and removal of obstructions

Tn May-Tune 1964, as a member of a diving team deputed
to carry out underwater cutting and weldim* operations for
removing dummy gates of an irrigation canal and to rectify
the defects of penstock gate guide rails at Tungabhadra dam.
Leading Seanun Bisht carried out diving in a eras mask in
adverse whenthei conditions and removed a gate bv cutting
its securing bolts.

Throughout, Leading Seaman Harish Singh Bisht disolaved
courage, determination find resourcefulness which are in the
best traditions of the Indian Navy.

6 Able Seaman SUNTL KUMAR CHATTFRJFR,
(O. No. 45227) Diver 2

Tn August 1964, the Gujarat Electricity Hoard requested
assistance of a Naval Diving team to remove a number of
sheet pile? which were obstructing free flow of water into the
intakes of a Thermal Power Station near Barods. The task
involved cutting a number of underwater sheet niles using an
" w e n are underwater cutter. Diving had to be carried out
in tidal water and owing to the urgency of the task, much of
th» work had to be executed in darkness when tid ii condi-
tions were favourable.

Ahle Seiman Diver Chatterjee volunteered for ihf task
Wi> worked round the clock, and though hr often suffered
••lectric shocks from the underwater cutter, he continued with
his task with firm determination. VWhflitv conditions were
often so poor that it was difficult for him to sec the cutting
flame of the torch.

Desnite all difficulties. Able Seaman Diver Sunil Kumar
Chatterjee completed thi* task quicklv and the operational
capacity of the Power Station was fuliv restored

Able Seaman Diver Sunil Kumnr Chntferjee displayed
courage and devotion to duty of a high order.
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7 AB (UC-3) OAJANAN BHIKAJEE ABHYANKAR,
(O. No. 49267).

On 27th February, 1964, at about 1600 hours, an advance
reconnaissance party landed on the Qisurina Bay, Great
Nicobar Island, from INS Akshay with the help of an assault
boat. When the party returned to the place of landing on
completion of its work it found that heavy surf and breakers
had sit on the beach. The made three attempts to get away,
but every time the boat capsized and the men were washed
to the beach. When they did not return by the time darkness
set in, INS Akshay sent a boat party to rescue the stranded
men The rescue boat had to anchor at a distance from the
beach dear of breakers and swell. Disregarding the shark-
rafestcd waters, surf and breakers, able Seaman Abhayankar
swam to the rescue boat and along with a member of the
rescue party returned with a line to the spot where the
stranded men were waiting. A link with the rescue boat
established, all personnel, equipment and the assault boat
were pulled clear of the breakers to safety.

This young sailor swam from the beach to the rescue boat
land back more than once and carried out rescue operations
without any respite until the entire reconnaissance parly was
bro Light to safety.

Able Seaman Gajanan Bhikajee Abhyankar displayed
courage, endurance and devotion to duty which are in tho
best traditions of (he Indian Navy.

No. 20-/Y*.t./65.—The President is pleased to approve the
award of the 'VAYU SENA MEDAL'V'AIR FORCE
MEDAL" to the undermentioned personnel for acts of
exceptional devottou to duty or courage :—•

1. Wing Commander BHOPINDRA SINGH (3025),
G.D.(P).

Wing Commander Bhopindra Singh, an experienced test
;pilot, i» now in command ot a Jet Fighter Squadron. He was
entrusted with tho complicated and exacting task of high-
altitude trials on the Gnat aircraft. I"he task was hazardous
in the absence of suitable data on which the behaviour of the
aircraft could be pre-assessed at high altitudes. Despite this
handicap, Wing Commander Singh, with courage and pro-
fessional skill, earned out the trials from one of the highest
airfield* located in treacherous mountainous terrain. The
data collected as a result of the trials will have far reaching
effect on the concept and future conduct of Fighter operations
in the western sector. The operation of a Jet Fighter from
an airfield at a high altitude m Ladakh is a land-mark in the
history of the Indian Air Force.

Wing Commander Bhopindra Singh displayed courage and
a high degree of professional skill in the best traditions of the
Aii Force.

2. Squadron Leader ASHATEHTA CHAKRAVART1
(3662), G.D.(P).

Squadron Leader Chakravarti has been engaged in transport
Mipport operations in Jammu and Kashmir area since August
1961. He has flown a total of about 6018 hours including
about 1023 hours on operations. He has been associated
with ti Lai landings on a number of advance landing grounds,
and wa« the first to land at one of the highest airfields in the
world. With his intimate knowledge of the difficult terrain,
he has imparted flying instructions to a number of junior
pilot* in forward areas.

Throughout the operational flights. Squadron Leader
Ashateeta Chakravarti displayed courage, professional skill
and devotion to duty of a high order.

3. Squadron Leader GURDlP SINGH (3944),
G.D.(P).

Squadron Leader Gurdip Singh is Flight Commander of a
Transport Unit in Ladakh. After the declaration of emer-
gency, in addition to his administrative responsibilities, he
undertook; a large number of hazardous sorties personally,
before entrusting them to the pilots under his command. So
lar he has done over 4000 hours of flying, of which about
1200 hours were flown in forward areas. He has also carried
out several supply missions on advance landing grounds.

Squadron Leader Gurdip Singh was among the experienced
pilots who airlifted tanks to Chushul and Lch in 1962-63.
Recently, vrhen an aircraft was held up at Leh due to some
engine trouble, he retrieved it from that area. He also acted
as the Training Officer of his squadron and achieved remark-
able vucceai.

Throughout, Squadron Leader Gurdip Singh displayed a
high standard of professional skill nnd devotion to duty in the
best traditions of the [ndian Air Force.

4. Squadron Leader KRISHNASWAMY SUBRAMA-
NIAN (4213), G.D.(N).

Squadron Leader Subramanian Is a Navigation leader of a
Heavy Transport Squadron. He has a total of 4650 hours of
flying, of which about 1143 hours have been on operational
flights during the emergency. He trained junior navigators
and vounteered for most of the hazardous sorties.
MGI491 G/64

On 2nd June 1962, while Squadron Leader Subramanian
was on a supply-dropping mission, a parachute developed
inside the aircraft and it became difficult to maintain height.
Coolly, he operated the transporters on emergency, and the
whole load was ejected without any loss of time. The air-
ciaft was then able to climb normally.

In October 1962, his aircraft came under heavy ground fire
fiom the Chinese. Undaunted he maintained his position and
kept on relaying vital information to higher authorities, which
proved to be or great value to the Commanders.

rhroughout, Squadron Leader Krishnaswamy Subrjunanian
displayed great devotion to duty, courage and professional
skill which are in the best traditions of the Indian Air
Force.

5. Squadron Leader RATHINDRA k'UMAR BASU
(3968), G.D.(P).

Squadron Leader Basu has been a Flight Commander of a
Heavy Transport Squadron in the Jammu and Kashmir area
since April 1961. He has carried out a total of about 4,900
hours of flying, of which over 1400 hours have been on
operational flights. He has also carried out more than 300
operational supply missions and has to his credit 200 landings
on advance landing grounds like Leh and Chushul,

Squadron Leader Basu was entrusted with the task of
training and familiarising the new pilots of his unit with
operations in the forward areas, and with perseverance and
high professional skill successfully completed it. He i>
always eager to lead tho most difficult and vital missiotw, and
thus sets a fine example to his subordinates.

Squadron Leader Rathindra Kumar Basu displayed courage,
leadership and devotion to duty of a high order,

fi. Flight Lieutenant PURUSHOTTAM LAXMIKANT
PUROHIT (4581), G.D.(P).

Hight Lieutenant Purohit has been engaged in air transport
support operations in Jammu and Kashmir since 1957. He
has done about 1000 hours of operational flying over this
area,

In April 1962, when his Squadron was moved out from
this area Flight Lieutenant Purohit volunteered for transfer to
the incoming Squadron so as to extend to it the benefit of the
experience gained by him. During his operational tour, he
flew 160 missions carrying heavy loads to forward areas. He
was always a source of inspiration to other aircrew.

Throughout, Flight Lieutenant Purushottam Laxmikant
Purohit displayed courage, initiative and d«votion to duty of
a high order.

7. Flight Lieutenant AMAR JIT SINGH SANDHU
(4705), G.D.(P).

On 10th March 1964, Flight Lieutenant Sandhu, while in a
formation of Gnat aircraft, experienced a flame-out of engine
followed by a total electrical failure rendering the tailplane
inoperative. He was faced with the choice of either abandon-
ing the aircraft and ejecting himself, or carrying out a "dead-
stick" forced-landing. Inspite o/ the failure of vital services,
he chose the latter in order to save a valuable aircraft from
destruction.

This was the first time that a "dead-stick" landing was
carried ont in Gnat aircraft. Flight Lieutenant Sandhn also
made it possible for the technical staff to ascertain the defect
leading to the flame-out of the engine which, if undetected,
might have caused serious accidents in future.

Flight-Lieutenant Amar Jit Sinjih Sandhu displayed courage,
high professional skill, and devotion to duty which are in the
best traditions of the Indian Air Force.

8. Flight Lieutenant TREVOR KEELOR (4818).
G.D.(P).

On 5th February 1964, Flight Lieutenant Keelor was
detailed to ferry a Gnat from Poona to Palam in a formation
of five aircraft. The last part of the flight had to be under-
taken at a height of about 41,000 feet.

While descending to land at Palam, he discovered, at a
height of about 15,000 feet, that there was no response from
the engine to throttle movements. After informing the leader.
Flight Lieutenant Keeler immediately broke off from the
formation and attempted a landing at Palam, knowing fully
well that previous attempts to force-land a Gnat had resulted
in fatal or serious injury to the pilot. With great presence
of mind and careful handling, he accomplished the forcetl-
landing successfully without any damage to the aircraft.

Flight Lieutenant Trevor Keelor displayed courage, presence
of mind and a high standard of professional skill in the best
traditions of the Indian Air Force.

9. Squadron Leader BHAGAT SINGH KALRA (4492),
G.D.(P).

Squadron Leader Bhagat Singh Kalra was in command of
a Helicopter detachment in NEFA during October-November
1962, and flew 300 operational sorties during this short period.
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On 21st October 1962, he averted a major disaster by
making a quick and correct appreciation of a dangerous
situation. Five helicopters were operating individually for

conveying troops to a forward area. The GOC-in-C, Eastern
Command was travelling in one of the helicopters. Enroutc
to the forward area, Flight Lieutenant Kalra was informed bv
the Captain of another aircraft that a large fire was raging
in an Amy post ahead. Noticing a great deal of unusual
troop movement, he ordered all helicopters to return to base,
'ind thus saved them as well as their occupants.

On 23rd October 1962, flying from dawn to dusk, Plight
Lieutenant Kalra evacuated about 300 women and childeru
horn Tawang. On another occasion, he rescued two Air
Force officers who had to crash land after their helicopter had
heen shot down by the Chinese.

Throughout the operations Flight Lieutenant Bhajtat Singh
Kalra displayed a very high sense of duty and professional
skill which aro in the best traditions of the Indian Air Force.

JO. Flight Lieutenant HILTON NOEL BYRNE (5046),
G.D.(P).

Hight Lieutenant Byrne has been Flight Commander of a
Helicopter Unit operating in NEFA since September 1962.
He has flown more than 1000 hours in less than 2 years in
this area and has made about 750 landings at helipads in
difficult mountainous terrain. He has fulfilled different assign-
ment, including conveying of troops and equipment, trial
landings at new helipads and screening junior pilots in diffi-
cult and unfamiliar terrain and in adverse weather conditions.
tic Has also carried out trials and assessed the operational
L-dpuDUiiy ot Mi-4 Helicopter, ihis included troops assault,
supply uropping, carrying of external loads and deplaning
troops by ropes etc.

Flight Lieutenant Hilton Noel Byrne has displayed courage,
determination and a high degree of professional skill.

11. Flight Lieutenant MOHAN DHARAMDAS LALVANI
(5658), G.D.(P).

Flight Lieutenant Lalvani has been working since 1961 as
a Flight Comander with a Helicopter Squadron operating in
Ladakh. He was a commendable record of about 1000 land-
ings at helipads located in difficult mountainous areas. During
the Chinese aggression on the northern borders in October-
November 1962, he undertook a large number of difficult
assignments. In addition to his duties as Flight Commander,
he nad to undertake training of junior pilots who were not
conversant with the terrain and had no operational experience,
lie assisted the bquadron Commander in planning and execut-
ing the tasks allotted to his unit.

Throughout, Flight Lieutenant Mohan Dhararadas Lalvani
dispiayeu nigh proiessional skill, courage and devotion to
duty.

12. Flight Lieutenant RAKhSH TANDON (5391),
G.D.(P).

As Flignt Commander of a Helicopter Unit in NEFA,
Flight Lieutenant Tandon has carried out over 900 landings
iii advance landing grounds/airfields and has flown over 1000
hours.

On 16<ix May 1964, a helicopter, while attempting to land
at a helipad, got its front oleos bogged down on the ground
as a result ot which they got dangerously bent backwards.
Realising the danger involved, the pilot abandoned the land-
ing and flew back to the base. This information was passed
on to Flight Lieutenant Tandon who was flying his own heli-
copter. He landed immediately, and proceeded to assess the
damage on the helicopter which was instructed to hover low
over the airfield. He organised a soft landing area by placing
old tyres and barrels in such a manner as to give support to
the aircraft when it landed. Thereupon, he instructed the
hovering helicopter to lower the rope ladder by which he
climbed into the damaged aircraft and took over control
personally. He manoeuvred the helicopter and landed safely
ai the prepared spot thus saving the helicopter as well as its
occupants.

Flight Lieutenant Rakesh Tandon displayed initiative and a
high degree of professional skill in the best traditions of the
Indian Air Force.

13. Flying Officer JAGBIR SINGH RAI (6507).
GJJ.(P).

Flying Officer Jagblr Singh Rai has been serving with a
Logistic Support Squadron in NEFA. He has carried out
nearly 600 operational sorties and has made nearly 500 land-
ings in forward airfield/advance landing grounds.

On 29th February 1964, Flying Officer Rai was on an
operational mission flying from Dinjan to Tuting in NEFA.
When the aircraft came over a river valley surrounded by
high mountains and snow-covered peaks, he heard a loud
noise in the engine and experienced a sudden loss of power.
Realising that there was no suitable area for a forced landing,
Flying Officer Rai immediately turned back towards the
nearest airfield at Pasighat. When he was about 10 miles
from there, his engine caught fire, and thick smoke, and oil
covered the entire windscreen and obscured hia view. Though
nearly chocked by smoke he tried to control the fire. Ulti-
mately the crash-landed In a small river bed, sustaining severe

injuries to his legs and arms. He extricated himself from
the wreckage, crawled to a pool of water nearby and stayed
there till he was rescued.

Flying Officer Jagbir Singh Rai displayed courage and
professional skill of a high order.

14 14491 Master Warrant Officer PUTHYADTH NANU,
Signaller (Air).

Master Warrant Officer Puthyadth Nanu has been serving
AS Deputy Signals Leader with a Heavy Transport Squadron
in Jnmmu and Kashmir area since 1961. Earlier, he did two
tours in Jammu and Kashmir and four tours with the
Squadron operating in NEFA and Naga Hills. After the
declaration of emergency, he volunteered for most of the
difficult sorties. Ho has flown a total of nearly 6400 hours
including about 2600 on operations. By virtue of his Opera-
tional experience and intimate knowledge of the terrain, he
contributed a great deal in fulfilling the tasks allotted to his
unit. In addition to assisting the Signals Leader in training
junior signallers, he often rendered valuable advice to the
Squadron Commander in planning and executing the opera-
tions, His personal example was a source of inspiration to
other Signallers.

Master Warrant Officer Puthyadth Nanu has displayed
courage, devotion to duty and a high standard of professional
skill in keeping with the best traditions of the Indian Air
Force.

15. 47007 Warrant Signaller KRISHNAG1RI VENU-
GOPAL KANNAN, Signaller (Air).

Wai rant Signaller Kannan has been working with a Heavi
Transport Squadron operating in Jammu and Kashmir area
since 1901. He has done a total of over 3000 hours of flying,
nearly haif of it in forward areas.

On 15th September 1961, while landing at Chushul, the
nose wheel of his aircraft sheared off. With commendable
presence of mind he switched off the gener'ators, alternators
and the master battery switch in order to prevent electrical
fire. He jumped out of the aircraft with a fire extinguisher
and looked round for any hot point caused by friction. He
stood by till the entire crow got out of the aircraft, and the
ground crew took over charge.

On. 4th March 1963, while on a supply-dropping mission in
Ladalch one of the elevator cables snapped. Only part of
the load could be dropped; the remainder was stuck on the
transporter and this prevented the cargo doors from closing.
Wart ant Signaller Kannan immediately went to the rear of the
ajrcrait to supervise tne discharge of the cargo by the ejec-
tion crew. Since two of them were affected by lack of
o&ygen *ind had become unconscious, he hunself got down to
eject the load and close the cargo doors. Although exhausted,
he cairied tne ejection crew to the pressurised cabin where
oxygen was administered to them.

throughout, Warrant Signaller Krishnagiri Venugopal
Kannan displayed courage and devotion to duty ot u high
order.

10 47055 Warrant Officer CHACKO JOSEPH,
Flight Gunner.

Warrant Officer Joseph has been serving with a Heavy
Transport Squadron in Jammu and Kashmir area since 1961,
So tar he has flown a total of 3500 hours including nearly
1600 hours on operations in Ladakh area. In addition to his
duties as a Gunnery leader, he successfully trained junior
gunners and familiarised them with the operational role of
ihe unit.

On 20th October 1962, while operating on the northern
borders, Warrant Officer Joseph's aircraft came under heavy
ground fire from the Chinese. With cool couraged and pro-
fessional skill, he located the gun position on the ground and
warned not only his Captain, but also other aircraft operating
in the area at that time. This information was relayed to the
authorities at base. His prompt action1 saved the other air-
craft from possible damage.

Warrant Officer Chacko Joseph displayed a high degree of
professional skill and devotion to duty in the best traditions
ot the Indian Air Force.

K. R. DAMLE, Secy, to President.

PLANNING COMMISSION
RESOLUTION

New Delhi, the 26th February 1965
National Planning Council

No. F. 15/1/6S-CDN.—Since its inception, the Planning
Commission has, in the preparation of Five Year Plans and
in the study of important problems, sought the help of
economists, scientists and technical and other specialists, as
well as persons with experience of social work- For availing
of such assistance, the Commission has, from time to time,
constituted Panels, Advisory Committees and study groups.
With the growth of India's economy, problems of develop^
ment have become increasingly complex and it is felt tljat, in
addition to the existing arrangements for advice and consulta-
tion, it would be useful to have a small body of specialists.
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who would work in close and continuous association with the
Planning Commission and. its Members. With these conside-
rations in view, the Government have decided to constitute a
National Planning Council. The composition ot the Council
•vill be us follows :

Chairman
Deputy Chairman, Planning Commission

Members
Members, Planning Commission.
Shri H. R. Bhatia,
Principal, Thapar Institute of Engineering & Technology,
Patiala.
Shri K. T. Cbandy.
Director, Indian Institute of Management,
Calcutta-50.
Prof. P. N. Dhar,
Director. Institute of Economic Growth,
Delhi-6.
Shri M. Y. Ghorpadc, M.LA,
Sandur, Bellary District,
Mysore.
Dr. M. S. Gore,
Director, Tata Institute of Social Sciences,
Chcmbur, Bombay-71 AS
Shri N. D. Gulhati,
140, Sunder Nngar,
New Delhi-11.
Dr. A, C. Joshi,
Vice-Chancellor, Panjab University,
Chandigarh.
Dr. D. S. Kothari,
Chairman, University Grants Commission,
New Delhi.
Shri T. S. Krishna,
Messrs T. V Sundaram Tyenpar & Sons (Pvt ) I fd ,
P.B. No. 21, Madurai-1 (Madras State).
Shri S. Moolgaokar,
c/o T.ita Industries (Pvt.) Ltd., Bombay House,
Bruce Street. Fort, Bombay-1.
Shri G. Pande,
Vice-Chancellor, University of Roorkee,
Roorkee (U.P.).
(Dr. J. S. Patel,
Vice-Chancelior.
Jawaharial Nehru Kiishi Vishwa Vidyalaya,
Tabalpur (M.P.).
Dr. M. D. Parekh.
The National Rayon Corporation I td.,
P.B. No. 200, Bombay-1.
Dr. Vikram A. Sarabhai,
Professor, Physical Research Laboratory,
Ahmedabad.
Dr. S. R. Sen Gupta,
Director, Indi.in Institute of Technology,
Kharagpur
Prof. N. V Sovani,
Gokbale Institute of Politics & Economics,
Poona-4.
Shri S. R. Vasavada,
c/O Textile Labour Association,
Gandhi Majoor Sevalaya,
Bhadra, Ahmedabad.

Toint Secretary, Plan Co-ordination, Planning Commission,
will be the Secretary to the Council.

2. The Council will arrange studies by its members, indivi-
dually or in committees, of such problems as may be suggested
by the Planning Commission or by the members of the
Council. The Committees may co-opt other specialist! for
study of any particular problem. The Council may also meet
as a body from time to time to discuss the reports prepared
by its members.

3. For the present, the term of the Council will be for a
period of two years.

4. The Headquarters of the Council will be at Yojana
Bhavan, New Delhi, but occasionally, meetings of the Council
or its Committees may be held at any other place according
~to the convenience of the members,

ORDER
ORDERED that a copy of this Resolution be commuLicated

to all State Governments, all Chief Ministers of States, all
Ministries and Departments of the Government of India, the
Prime Minister's Secretariat, the Secretary to the President
and Heads of all Indian Missions abroad.

ORDERED also that a copy be published in the Gazette of
India,

T. P. SINGH, Secy.

RESOLUTION
New Delhi, the 4th March 1965

SUBJECT :—Panel of Education—Reconstitution of—
No. 1/4/62-Edu.—The Government of India is pleased to

notify the nomination of Dr. C. D. Deshpande, Director of
Education, Government of Maharashtra, Poona on the Panel
on Education from the date of issue of this resolution.

2. Shri E. R. Dhongde, Director of Public Instruction,
Government of Maharashtra, Poona, who was appointed as a
member of the Panel on Education vide Planning Commission
Resolution No. 1/4/62-Edu. dated the 25th May, 1964 cease
to be a member of the Panel from 20th July, 1964.

ORDER
3. ORDERED that this Resolution be published in the

Gazette of India.
4. ORDERED also that a copy of this Resolution be forwarded

To all the members of the Panel on Education, all the State
Governments, all the Ministries of the Government of India,
the Cabinet Secretariat, the Department of Parliamentary
Affairs, the Prime Minister's Secretariat.

D. K. MALHOTRA, Jt. Secy.

MINISTRY OF COMMUNITY DEVELOPMENT
AND COOPERATION

(Department of Co-operation)
New Delhi-l, the 24th Februaiy 1965

No. P. V6/64-CF.—In furtherance to para 5 of the
Government of India's Resolution No. F.3-3/63-CF dated
17th October, 190-,, reconstituting the National Cooperative
Farming Advisory Board, the Government of India has decided
to appoint the following persons as members of the Executive
Committee of the Board :•—

Chairman
Shri B. S Murthy,

Deputy Minister,
Ministry of Community Development & Cooperation.

Members
1 Shri Mathura Das Mathur,

Minister for Cooperation,
Government of Rajasthan.

2. Shri Inder J Malhotra, M P.
3. Shri H. M. Patil,

VIshwanath Cooperative Farming Society,
Dhnlra (Maharashtra).

4 Shri G. P. Jain,
Editor. Sevagram, Darvaganj,
Delhi-6,

5. Shri S Chakravarti. Secretary.
Ministry of Community Development & Cooperation.

6. Shri D. P. Sinsh,
Tolnt Secretary fAericulture).
Planning Commission,

7 Shri Ameer Raza.
Toitit Secr'-t-i-v. DT»?rtrnent of Agriculture,
Ministry of Food & Agriculture,

Member Secretary
Shri M. P. Bhargava,
Cooperation Commissioner.
Department of Cooperation,
Ministry of C D & Coop

ORDER
ORDERED that copies of the Resolution be communicated to

all concerned.
ORDERED also that the Resolution be published in the

Gazette of India for general information.
S. CHAKRAVARTT, Secy.

MINISTRY OF COMMERCE
New Delhi, the 25th February 1965

No. 24CS)-Tex(A)/64.~-In the Government of India
Ministry of Commerce. Resolution No. 24(3)-Tex(A)/64,
dated the 4th January, 1965, published in the Gazette of India,
Part I, Section 1 on the 16th January, 1965, the following
dmendment shall be made, namely :—

For the existing entry at Serial Number 22. the following
shall be substituted, namely :—

"Agricultural Commissioner with the Government of
India, Ministry of Food & Agriculture."

B. K. VARMA, Under Secy.

MINISTRY OF INDUSTRY AND SUPPLY
(Department of Industry)

AMENDMENT
New Delhi, the 2nd March 1965

No. 3'102/64-MEI.—Reference the Ministry of Industry
& Supply, Resolution No. 3-102/64-MEI, dated tho 9th
February, 1965 constituting a Technical Committee to examine
some of the problems of the Cement Machinery Industry.

2. In para 2 of the Resolution the following may be added
at Serial No. 4.

"4. Shri S. K. Sinha,
Industrial Adviser,
Directorate General of Technical Development."

The existing S. Nos. 4 and 5 may be re-numbered as
S. Nos. 5 and 6,

3. The following may be added to the re-numbered Serial
No, 5.

"(viii) Messrs Associated Cement Companies Ltd..
121, Queen's Road,
Bombay-1".
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RESOLUTION
New DelhU the 6th March 1965

No. 1-2/63-ME/.—Reference the Ministry of Steel. Mines
and Heavy Engineering Resolution No. 1-2/63-MEI, dated the
25th March, 1964 constituting a Panel for the Ball Bearing
Industry,

It has been decided that Major M. C. Patni, EME Directo-
rate of Standardisation, HQ Research and Development Orga-
nisation, Ministry of Defence, will also be a Member of the
Panel on the Ball Bearing Industry.

ORDER
ORDERED that a copy of the above Resolution be communi-

cated to all concerned and that it be published in the
Gazette of India.

HARBANS SINGH, Dy. Secy.

New Delhi, the 5th March 1965
No. l&(3)Prod./6r4.—By virtue of the powers vested in the

Government of India under Rule 3 of the Rules of the
National Productivity Council which has been registered as a
Society under the Societies Registration Act, 1860 (Act XXT
of 1860) and in supersession of the Ministry of Industry k
Supply Notification No. 18(3)Prod,/64, dated the 18th August,
1964, the Government of India hereby nominate under
clause (a) of the said Rule, Shri T. N. Singh, Minister of
Industry, as President of the National Productivity Council
with immediate effect.

P. M. NAYAK, Jt. Secy.

MINISTRY OF FOOD AND AGRICULTURE
(Department of Agriculture)

CORRIGENDUM
New Delhi, the 4lh March 1965

No. \0-2/65-FAIT.~In the Government of India Ministry
of Food and Agriculture (Department of Agriculture)
Resolution No. F, 16-72/47-Policy dated the 8th November,

1948 as amended from time to time, the following changes in?
the composition of the National Food and Agriculture Organi-
zation Liaison Committee, are hereby notified :—

Set up of the National Food and Agriculture Organization
Liaison Committee

Under the heading "MEMBERS" after '1 the Vice-
President, Indian Council of Agricultural Research' the
following shall be added :—

1. Director, Central Food Technological Research
Institute, Mysore or his nominee.

ORDER

ORDERED that a copy of this notification be communicated
to all State Governments, Chief Commissioners, Lok Sabha
Secretariat, Rajya Sabha Secretariat, Department of Parliament
Affairs, the Private and Military Secretaries to the President,
Cabinet Secretariat, Prime Minister's Secretariat, Auditor
General of India, the Planning Commission, All Ministries of
the Government of India, FAO Headquarter, Rome and FAO
Regional Office, I, Ring Road, Kilokri, New Delhi.

ORDERED also that the notification be published in the-
Gazette of India for fieneral information.

K. CHATTERJEE, Under Secy.

(I .CAJl.)

Ne w Delhi, the 24th February 1965
No. 4-95/63-Ckwi. IV.—In pursuance of Bye-Law XII (4) of

the Bye-Laws of the Indian Central Tobacco Committee, the
Audit Report, together with tho audited statement of receipts
and payments of the Committee for the year 1962-63, is published
for general information.

Audit Report on the Accounts of the Indian Central Tobacco Committee, Madras for the year 1962-63.

An analysis under main headings of the Receipts and Payments of the Committee during tho year 1962-63 w given below:

Receipt*

Opening Balance

Grant from Govt. of India
Special Grant from'Govt. of India for 3rd

FiTe Year Plan Schemes
Interest on Investments

Receipt from Committed Expenditure
Schemes

Receipt* from Third Five Year Plan Schemes

Indian Ccntml Tobacco Committee Provident
Fund

Other Receipts

(in lakhs of
rupees)

26-24

13-00

2-94
0-23

0-85
0-16

2-47

0-19

1-47

47-55

Payments

Administration of Committee :
Pay and Allowances
Contingencies

Improvement of Agriculture o] Tobauo:
Expenditure orfResearch Stations
Grants-in-aid

Development & Improvement of Tobacco
and itsjproducts

Committed Expenditure Schemes
Third Five Year Plan Schemes
Miscellaneous
Cloiing Balance:
Investments
Advances
Imprests

(in lakhs of i

1 -91
1-71

—

9-89
209

_

22-06
2-84
0 0 8

•upees)

3-62-

1198

0-83
0-87
4 3 1
0-76

24'98

47-55

Th» Committee paid grants-in-aid of Rs. 4-93 lakhs to State
Governments and other Institutions in 1962-63.

The Committee deposited a sum of Rs. 38-01 lakhs with the
Contra! Public Works Department and Electrical Divisions over
a period of eleven years from 1951-52 tp 1962-63 for executing
works in the different Research Stations. Only a sum of Rs.
21-39 lath* has been adjusted on a lump sum basis so far towards
the coit of works executed by the Central Public Works Depart-
ment, Details of the cost of each work are awaited from the
Centra] Public works Department. For the balance of Rs. 16-62
lakbt, DO adjustment has been made.

For the construction of a hostel and a lecture hall (estimated
cost Rt. 2-SO lakhs) at Rajahmundry under the Schemes for
Training] in the Improyed Methods of Tobacco Cultivation,
Handling, Curing etc., a plot of land (1-99 acres) was purchased

at a cost of Rs. 11,077 in October, 1958, but the work has not
started so fai.

It has been stated by the Committee in Decembei 1963 that
the pieliminary drawing and estimate! were received from the
Central Public Works Department only m March 1961 and there-
fore the work could not be included in the Third Plan. It was
re-opened by the Policy and Extension Sub-Committee in 1962-
63 and sanction has been accorded in September 1963 to construct
only a hostel. The estimated increase in cost on account of
delay in starting the construction is Rs. 56,306,

It has been stated by the Committee (January, 1964) that even
^construction of the hostel has been deferred on account of
paucity of funds, as a result of cuts imposed by the Government
in tho Committee's budget,

HUSSAIN AGA, Accountant General
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INDIAN CENTRAL TOBACCO COMMITTEE
RECEIPTS & PAYMENTS ACCOUNTS FOR THE YEAR ENDED 31ST MARCH, 1963

I,

IJ

in,

Receipts

Opening balance as on
1-H962
(a) Government of India

Grant-in-aid for 1962-63
(6) Special Grant from the

Govt. of India for financ-
ing the scheme included
in the Third Five Year
Plan

Other Receipts:
(a) Interest on investments ..
(b) Receipts from Research

Stations:

(0 Central Tobacco Re-
search lnstt., Rajah-
mundry

(H) Cigarette Tobacco
Research Sub-Station,
Guntur

(HI) Cigar and Cheroot To-
bacco Research Station,
Vedasandur

(iv) Hookah & Chewing
Tobacco Research Sta-
tion, Pusa

(v) Wrapper and Hookah
Tobacco Research
Station, Dinhata

(c) Receipts from the Schemes
financed by the Committee

(f) Bidi Tobacco Research
Scheme, Anand

(11) Seed Multiplication
Farm Scheme, Anand

(d) Sundry Receipts
(e) Receipts from the Com-

mitted Expenditure
Schemes :

(/) Scheme for strengthen-
ing the Central Tobacco
Research Institute,
Rajahmundry

(It) Production and distri-
bution of pure seeds and
seedlings:

(a) Rajahmundry
(6) Vedasandur .
(c) Pusa
(a) Dinhata
(e) Anand
(f) Ferozcpore

(/) Receipts from the Com-
mittee's Publications.

Receipts from the Sale of
Indian Tobacco", 'Tobacco
Bulletin' etc. and adverti-
sements in the same

Of) Refund of Unspent balance
(Normal):

(0 Bidi Tobacco Research
Station, Nipani

(11) Scheme for the revision
of marketing report ..

(h) Deposits received
(V) Indian Central Tohacco

Committee Provident
Fund

(j) Receipts from the Third
Five Year Plan Schemes;

(0 Tobacco Research Sta-
tion, Hunsur ,.

(ii) Scheme for storage ex-
periments at the Central
Tobacco Research In-
•tltute, Rajahmundry . .

(iu) Refund of Unspent bal-
ance in respect of the
Scheme for strengthen-
ing the Bidi Tobacco
Research ,^A' Station,
Anand

Rs. P.

34,117-04

26,995-21

21,918-88

13,832-29

26,627 09

11,219.04

8,195-93

2,533-90

17,077-18

46,957-80
3,772-33
1,172-89

649-86
10,01000
5,859-30

18,703-41

2,374-33

7-04

13,697-65

1,721-05

452-61

Qo

Rs. P.

26,23,555-78

13,00,000-00

2,93,510-00

22,566-00

1,23,490-51

19,414-97

85,499-36

2,381-37

212-50

2,47,145 00

13,871-38

47,34,884-18

I.

II

III.

IV.

V.

Payments

Administration of the Com-
mittee .. .. , .
Improvement of Agriculture
of tobacco
(a) Expenditure on tha Re-

search Stations :
(0 Central Tobacco

Research Instt., Raja,h-
mundry

(U) Cigarette Tobacco
Research Sub-Station,
Guntur

(HI) Hookah and Chew-
ing Tobacco Research
Station, Pusa

(tv) Wrapper and Hookah
Tobacco Research
Station, Dinhata

(v) Cigar & Cheioot
1 obacco Research
Station, Vedasandur

(b) Granls-ln-aid :
(0 Bidi Tobacco Research

Station, Anand
(if) Bidi Tobacco Re-

search Sub-Station
k i w i K̂A A. \J l_4 KJ hj V-LL 11 y * x *

Nipani
(Hi) Scheme for the control

of tobacco in Kaira
Distt.

(tv) Scheme for the impro-
vement of indigenous
tobacco in Uttar
Pradesh

(v) Scheme for research
work in Tobacco in
Vidarbha Region of
the Maharashtra
State,

(v/) Scheme for explora-
tory station for
cigarette tobacco in
Uttar Pradesh

(vll) Scheme for explora-
tory station for ciga-
rette tobacco in
Rajendernagar,
Hyderabad ..

(viii) Schemes for the in-
troduction & cultiva-
tion of Natu tobacco
(N. tabacum) in U.P.

Development & Improve-
ment of Tobacco and its
products:
(/) Scheme for Seed Multi-

plication and Growing
General Crops of To-
bacco, Anand ,.

(I'O Scheme for the organi-
sation of tobacco ex-
tension service in Gun-
tur Distt.

(Hi) Scheme for conducting
comparative trials of
Farm VJ. Farmers Me-
thods of cultivation in
the fields of tobacco
growers in Bihar

(Iv) Scheme for the develop-
ment of tobacco in the
new areas of Madras
State

Improvement of Marketing
of tobacco.
Scheme for the establish-
ment of an exploratory mar-
keting centre at Bhagwanpur
(Bihar State)

Miscellaneous :
(0 Imperial Tobacco Com-

pany Studentship
00 Deposits refunded
(iiV) Provident Fund Depo-

»its refunded

Rs, P.

6,04,762-72

80,452-51

93,534-83

1,11,647-99

98,647-42

1,51,307-36

16,295-00

5,366-70

12,89900

6,580-00

730-38

7,700 00

8,320-00

66,260-39

9,597-00

6,354-75

75000

4,355-31
450 00

70,341 00

Rs. P.

3,62,496-94

9,89,045-37

2,09,198-44

82,962-14

501-00

75,146-31
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Receipts

Brought forward
Rs. P, Rs. P.

47,54,884-18 VJ.

VII.

Payments

Committed Expenditure
Schemes :

(a) Scheme for strengthen-
ing the Central Tobacco
Research Institute,
Rajahmundry . .

(V) Scheme for the pro-
duction and distribu-
tion of pure seeds and
seedlings :

(/) Rajahmundry
(ii) Vedasandur . .
(Hi) Pusa
O'v) Dinhata
(v) Anand
(vi) Ferozeporc ..
u»Third ^ Five Year Plan
Schemes :

{a) Scheme for technological
research on various
tobaccos at Central To-
bacco Research Insti-
tute, Rajahmundry . .

(b) Schcmcfortechnological
research on bidi tobacco
at Anand

(c) Scheme for cataloguing
of genetic stocks on
various types of tobacco
at Central Tobacco Re-
search Institute, Raj-
ahmundry

(d) Scheme for strengthen-
ing the Central To-
bacco Research Insti-
tute, Rajahmundry

(e) Tobacco Research Sta-
tion Hunsur

(f) Scheme forstrengthening
the Tobacco Research
Station, Hunsur

(g) Scheme for training in
the improved methods
of tobacco cultivation,
handling, curing etc.

(i) Central Tobacco Re-
search Institute,
Rajahmundry

(iY) Anand
(h) Scheme,for conducting

storage experiments :
(/) Central Tobacco Ins-

titute, Rajahmundry
((/) Anand

(0 Scheme for Strengthen-
ing the storage experi-
ments:

(/) Central Tobacco Re-
search Institute, Raj-
ahmundry

(ii) Anand
(./) Schemeforstrengthoning

the seeds and seedlings
scheme:

(0 Central Tobacco Re-
search Institute, Raj-
ahmundry

(ii) Vedasandur
(ill) Ferozepore , .
(iv) Anand

(k) Scheme for thecomtruc-
tion of quarters :

(i) Central Tobacco Re-
search Institute, Raj-
ahmundry

(11) Tobacco Research
Station, Hunsur

(/) Scheme for the construc-
tion of Non-residen-
tial buildings at
Anand

(m) Schemo for the exten-
«ion of wrapper tobacco
cultivation to the cul-
tivator's fields in Din-
hata

Rs. P.

36,412-59

19,834-86
5,173-13
6,409-21
4,908-35
9,290-95
5,072 -67

5,242-24

44,994-97

7,664-53

22,506'96

61,910-71

4,897-25

J 8,790-05
12,625-93

5,590-05
3,478 -64

613-64
6,523-94

917-8!
967-9S

2,000-00
36,000-00

67,829-87

50,360-00

22,000-00

8,710-06

Rs. P.

87,101-76
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Receipts

Brought forward

Rs. P. Rs. P.
47,54,884'18

Payments

(«) Scheme for the produc-
tion of tobacco suitable
for manufacturing trials
in West Germany
fGuntur)

(o) Scheme for reconciliation
of difference in Acreage
figures in Kaira Dist. of
Gujarat State . .

(p) Scheme for Hookah
Tobacco Research Sub-
Station, Ferozepore . .

(q) Scheme for the control
of powdery mildew of
cigarette tobacco in
Mysore

VIII. Cash and other Balances :
A.(a1) Investments:

3 % Government of
India loan of 1970-75
of the Face value of. .J

(6) National Savings Cer-
tificates and National
Defence Certificates
(Provident Fund)
including National
Defence Certificate
for Rs. 2,25,000 pur-
chased during the year
and Rs. 26,100 being
the interest accrued
on the certificates
in 1962-63 (Total
interest accrued Rs.
99,100)

(c) Personal Deposit
Account with the
Reserve Bank of
India, Madras, and
Post Office Savings
Bank Account, My-
laporc

B. Advance to bo adjusted:
(a) Research Stations:

(0 Central Tobacco
Research Institute,
Rfljahmundry

(tf) Cigarette Tobacco
Research Sub-Station,
Guntur

(ill) Cigar and Cheroot
Tobacco Research
Station, Vedasandur

(iV) Hookah & Chewing
Tobacco Research
Station, Pusa

(v) Wrapper & Hookah
Tobacco Research
Station, Dinhata

(vi) Tobacco Research
Station, Hunaur

(6) Other Advances

C. Imprests:]
(0 Secretary, Indian

Central Tobacco
Committee ..

(W) Director, Tobacco
Research, Central
Tobacco Research.
Institute, Rajah-
mundry

(HO Plant Brooder,
Cigarette Tobacco
Research Sub-Station,
Guntur

(iv) Officor-m-Charge,
Cigar & Cheroot
Tobacco Research
Station, Vedasandur

(v).Offlcer-in- Charge ,
Hookah and Chewing
Tobacco Research
Station, Pusa

Rs. P.

32,087-48

13,210-00

14,468-00

7,350-00

7,54,100-00

9,57,100-00

4,95,123 -00

22,06,323-91

35,013-20

64,555-35

5,071-57

11,720 -47j

33,445-74

45,474-43
88,717-44

2,83,998-20

500-00

1,750-00

1,100-90

1,000-00

1,000-00

Rs. P.

4,50,740-11
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Receipts

Brought forwaid . .

TOTAL

Rs. P. Rs. P.
47,54,884-18

47,54,884'18

Payments

(vi) Officor-m-Charge,
Wrapper and Hookah
Tobacco Roiearch
Station, Dinhata

(vll) Offlcer-in-Charge,
Tobacco Rcsoarch
Station, Hunsur

(vlli) Agronomist (Tobacco)
Foro/epore

Total closing balance as
on 31-3-1963 ,.

TOTAL . .

Rs. P.

1,000-00

1,000 00

20 00

7,370 00

Rs. P.

24,97,692 11

47,54,884-18

1 have examined the foregoing accounts of the Indian Central
Tobacco Committee. I have obtained all the information and
explanations that I have required and subject to the observations in
the Audit Report appended, I certify, as a rosult of my audit, that m
my opinion those Accounts are properly drawn up so as to exhibit
a true and fair viow of the state of affairs of the concern according
to the best of my information and explanations given to me and as
shown by the books of the concern.

HUSSAIN AGA Accountant General

K. C. CHbTTY, Secretary

J. S. UPPAL. Under Secv.

MINISTRY OF EDUCATION
New Delhi, the 6th March 1965

No. 22(27 )/63-Si?J/.—On the recommendation of the
Scientific Advisory Committee to the Cabinet, tho Government
of India have decided to set up a National Committee for the
International Council of Scientific Unions consisting of the
following :

1.

2.

3.

4.

5.

6.

7.

8.

9.

10.

11.

Chairman

Dr. H. J. Bhabha.
Chairman, Atomic Energy Commission and Secretary,
Department of Atomic Energy,
Bombay.

Members
Sun Dhanna Vira
Cabinet Secretary.

Shri S. S. Khera,
Chairman,
Hindustan Aeronautics Ltd,,
New Delhi.

Dr. V. R. Khanolkar,
National Research Professor in Medicine,
C/o Indian Cancer Research. Centre,
Parel, Bombay.

Dr. D. S. Kothari,
Chairman.
University Grants Commission,
New Delhi.

Prof. P. C. Mahalanobis,
Director,
Indian Statistical Institute,
Calcutta.

Dr. B. P. Pal,
Director,
Indian Agricultural Research Institute,
Pusa, New Delhi.

Dr. C. G. Pandit,
Fmeritus Scientist.
National Institute of Communicable Diseases,
22, Raj'pur Road,
Delhi.

Prof. M. S. Thacker,
Member, Planning Commission,
New Delhi.

Shri H. N. Sethna,
Director, Chemical Group,
Atomic Energy Establishment,
Bombay.

Dr. K. R. Ramanathan,
Director,
Physical Research Laboratory,
Ahmedabad.

12.

13.

14.

Prof. K. Chandrasekharan,
Deputy Director (Mathematics),
Tata Institute of Fundamental Research,
Colaba, Bombay.
Dr. S. Husain Zaheer,
Director General.
Council of Scientific & Industrial Research,
and Ex-Officio Secretary to the Government of India,
Ministry of Education.
Dr. S. Bhagavantam,
Scientific Adviser to the Minister of Defence,
New Delhi

2. The object* of the Indian National Committee for Inter-
national Council of Scientific Unions will bo to realise the
objects of the Council which are as follow* : —

(a) to facilitate and co-ordinate the activities of the
International Scientific Unions in the field of the
exact and the natural sciences;

(b) to act as the co-ordinatinfc centre for the national
organizations adhering to the Council;

(L) to encourage international scientific activity;

fd) to enter, through the intermediary of the national
adhering organizations, into relations with the
Governments of their respective countries in order
to promote scientific research in these countries;

(e) to maintain relations with the specialized and related
agencies of the United Nations; and

(f) to make such contacts and mutual arrangements as
are deemed necessary with other International
Councils, Unions or organizations, where common
interests exist.

M. O. RAJA RAM, It. Secy.

MINISTRY OF TRANSPORT
(Transport Wlnjj)
RESOLUTION

New Delhi, the 26th February 1965
No, 3O-T(4)/63.-—Shri R. N. Roy, Transport Commis-

sioner, Bihar, has been appointed a member of the Study
Group on Motor Vehicles Taxation reconstituted, vide this
Ministry's Resolution No. 30-T(4)/63, dated the 8th July,
1964, vice Shri S. Q. Rizvi, with effect from 11th September
1964.

ORDER
ORDERED that a copy of the resolution be communicated to

all concerned and that it be published in the Gazette of
India for general information.

A. S. BHATNAGAR, Dy. Secy.
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MINISTRY OF IRRIGATION AND POWER
RESOLUTIONS

New Delhi, the 2nd March I9b5
No. EM. U-is(l)/(>5.—Ihe question ot effecting improve-

ments in me transmission and dimriouuon system ui Delni so
as to reuucc DredKQOwns in ilie supply ol electricity h«u>
received coiiiiaeiauie auenuon during the receat years. While
mere nos oeen consideraoie improvement in the matter, it has
been ieu mJt there is still a need tor more detailed study in
umer to iuggest measuies tor further improvement, it nas.
tncreioie, oeen decided to set up a Committee to examine toe
wnole question consisting ot :—

Chairman
d) Shri K., L. Vij, Member,

Central Water it Jfower Commission.
Members

(n) Shn J. R. Handa, Chief Engineer,
Uelhi lilectnc Supply (JndeuaKing.

(uij i nn H. R. Bhdtia, Pnncipal,
lnapar Institute or Engineering,
PaUala.

^iv) shri K.. Matthan, Killick Industries,
Bombay.

Secretary
(,vj Shri N. S. Vasant. Secretary,

Delhi Thermal Project Control Board.
2, The teirns ot reference ol the Committee will be as

Loliows : —
10 to review the breakdowns in the supply of electri-

city in Delhi in 1964;
UO t 0 suggest measures to avoid such breakdowns in

future; and
(lii) to examine the adequacy of staff at present engaged

in the maintenance and suggest improvements, it any,
I he Committee will examine the distribution systems ol

botn the Delhi Elecmc Supply Undertaking and the New
Demi Municipal Committee.

3. ilie report of the Committee will be submitted to the
LiovcrnmcM ot India in the Ministry of Irrigation and Power
not later then three months Irom the date of issue of this
Resolution. ,

ORDER
ORDERED that the above Resolution be communicated to the

Delhi Municipal Corporation, Delhi Electric Supply Under-
taking, me New Delhi Municipal Committee, the Ministries of
tne government of India, the Prime Minister's Secretariat,
Cabinet Secretariat, Secretary to the President, the Planning
Commission, the Comptroller and Auditor General of India,
and the Delhi Administration.

ORDERED also that the Resolution be published in the
Gazette of India.

The 3rd March 1965
No. EL-ll-3(l)/64.—Ilie Ministry of Irrigation and Power,

vide Resolution No. EL-lI-3(l)/64, dated 24th April 1964.
set up a Committee with Shri R. Venkataraman, Minister for
Industries, Madras, at convenor, with the following terms of
reference :—

(a) To suggest ways and means of improving the revenues
of various State Electricity Boards and also the
income from electricity duty; and

(b) To suggest the pattern of relationship between
tariff and electricity duty.

The Committee has submitted its report and inter-alia made
the following recommendations :—

(i) The first phase of the objective for all the State
Electricity Boards should be to aim at higher reve-
nues sufficient to cover operation and maintenance
charges, contributions to the general and deprecia-
tion reserves and interest charges on loan capital.
Boards which have not already achieved this should
aim at realising the objective within a period of three
to five years.

(ii) (a) As a second phase objective, the Boards should
aim at achieving a balance of revenue after
meeting all the charges indicated in the first
phase, working out a net return of 3% on the
capital base. According to the Committee this
would amount to a return of 11%, taking into
account the electricity tax/duty levied by the
State Government after meeting operation and
maintenance charges and depreciation t.e
interest charges 6%, net profit 3% general
reserve i% and electricity duty H%,

(b) Boards which have already achieved the first
phase should immediately proceed to realise the
the second phase and the other Boards should
ami at achieving the second phase within three
to five years of their achieving the first phase.

2. The Government of India have carefully considered the
above recommendations. In view of the large investments in
the electricity supply industry and of the need to maximise
the returns from such investments, the Government of India

are of the view that the rate of return recommended by the
Committee should be regarded as the minimum which should
be achieved and that every effort should be made to obtain
better returns. It is also necessary to accelerate the return on
these investments in order to augment resources for new
investments m the industry. The Government of India con-
sider that it should b© possible to attain this objective in a
period shorter than that recommended by the Committe* and
that all efforts should be made to achieve this.

3. The other recommendations made by the Committee are
under consideration.

ORDER
ORDERED that the Resolution be published in the Gazette of

India and a copy thereof communicated to all concerned.
V. NANJAPPA, Secy.

MINISTRY OF LABOUR AND EMPLOYMENT
RESOLUTION

New Delhi, the 22nd February 1965
No. WB-21(16)/64.—A Central Wage Board for the port

and dock workers at major ports was constituted by the
Government of India by their Resolution No. WB-21(.4)/64,
dated the 13th November, 1964. The Wage Board has made
recommendations, as shown in the appendix, for grant of
dearness allowance at enhanced rates.

2. Government have decided to accept the recommenda-
tions of the Wage Board and to request the concerned
employers to implement the same as early as possible.

ORDER
ORDERED that a copy of the Resolution bo communicated

to all concerned.
ORDERED also that the Resolution be 'published in the

Gazette ot India for general information.
P. M. MENON, Secy.

APPENDIX

Central Wage Bouid for Port and Dock Workers
Having considered the matter in all its aspects, the Board

is of the view that without prejudice to the contention of
either party (employers or employees), the Port and Dock
Workers should get the enhanced D.A. as per recommenda-
tion of the Dag Commission as per past practices,

In doing so, the Board is not expressing any opinion on the
question of interim relief which will be decided by it after
taking into consideration all relevant facts including the total
emoluments of the workers as they stand at the time.

Sd/- L. P. Dave.
Sd/- D. T Lakdawala.
Sd/- I. D. Das Gupta.
Sd/- S. C. Sheth.
Sd/- T. K. Nambiar.
Sd/- S. R. Kulkarni.
Sd/- Makhan Chatterjee.
Sd/- Maltreyee Bose.

Sd,- N. Ahmed.
Bombay, 10th February 1965.

RESOLUTION
New Delhi, the 3rd March 1965

No. W5-3(26)/64.—The Government of India, by their
Resolution No. WB-3(26)/64, dated the 14th January, 1965.
announced their acceptance of the recommendations made by
the Central Wage Board for Coffee Plantation Industry, in
regard to the wage structure of the field workers and the
maistries in the Coffee Plantation Industry. The Wage Board
considers that a clarification of the recommendations is called
for and it has requested Government to add the following at
the end of the recommendations published in the Appendix to
the Government Resolution mentioned above :

"The Board's recommendations regarding the wages of
field workers and maistries from 1-7-19&5 would be
included in the Board's final report".

2. In view of the position explained by the Wage Board,
Government have decided to make the following amendment!
in their Resolution referred to above :—

(a) The last sentence in para 1 of the Resolution viz.
"These recommendations are to take effect from 1st
July 1964 and remain in force for a period of five
years" will be modified to read as follows :—

"These recommendations are to take effect from
1st July, 1964."

(b) Tn the Appendix to Resolution, after sub-para (2),
the following sub-para will be added, namely :

"(3) The Board's recommendations regardinn the
wages of field workers and maistries from 1-7-1965
would be included in the Board's final report."

ORDER
ORDERED that a copy of the Resolution be communicated

to all concerned.
ORDERED also that the Resolution be published in the

Gazette of India, for general information.
R. L. MEHTA, Addl. Secy,
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